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MUMBAI | MONDAY | APRIL 29, 2024
"""

SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liguidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SOTHEBY'S ART SERVICES (INDIA) PRIVATE LIMITED

1 | Name of Corporate Person SOTHEBY 'S ART SERVICES (INDIA)
PRIVATE LIMITED
2 |Date of Incorporation of Corporate|22 January, 2014
Person

3 | Authority Under Which Corporate Registrar of Companies, Mumbai
Person Is Incomporated / Registered
4 |Corporate Identity Number / Limited|UT4900MH2014FTC252348
Liability Identity Number of Cormporate
Person

5 | Address of The Registered Office And|Office Suite No. 229 & 230, DBS Business
Principal Office (if Any) of Comorate|Centre, Raheja Chambers, Znd Fl. Bldg
Person No.213 MNariman Point, Mumbai,
Maharashtra, 4000211

6 | Liquidation Commencement Date of|25 April, 2024

Corporate Person

7 |Mame, Address, Email Address |Anish Gupta

Telephone Number And The Registration Insolvency Professional
NumberofThe Liguidator 105 Lotus Business Park, Ram Baug
Lane, Off 3 V Road, Malad (West),
Mumbai — 400064

Phone: + 91 9821099720

Email: ipanishguptai@gmail.com
Reg: No.|BEIIPA-D0Z/IP-NOO285/2017-
18/10843

8 | Last Date For Submission Of Claims 25 May, 2024
Notice is hereby given that Sotheby's Art Services (India) Private Limited has commenced
voluntary liguidation on 25 April, 2024

The stakeholders of Sotheby’s Art Senvices (India) Private Limited are hereby called upon
to submit a proof of their claims, on or before 25 May, 2024 to the liquidator at the address|
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. Allother
stakeholders may submit the proof of claims inperson, by post orby electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

sdl-
Place: Mumbai Anish Gupta
Date: 28Apnl, 2024 Liquidator




